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A ban on the supply of common
salt to the goitre arcas cannot be im-

posed because, there is not enough
iodised salt due to administrative
bo.tlenecks.

The monumental apathy of the
Government to goit!‘e control capn be
guesseq from the fact that some years
ago, when the number of iodisation
planis was even less then 12, two
iodisation plants gifteq by UNICEF
rotteq in the godowng for several
years just because thpy were not
installed.

Goitre is caused by deficiency of
jodine in the diet It is characterised
by the enlargement of the thyroid
glang and, swelling of the front and
the gides of the neck. It is prevented
by and controlled by ensuring regular
use of iodised saly by the goitre-
affected ang goitre-risk people.

Tha developed countries where
goitre was a problem eradicateq it

several decades ago.

The goitre belt i India stretches
along Jammu and Kashmir, Himachal
Pradesh, Punjab, Haryana (one dis-
trict), Bihar (nine districts), U.P.
{14 districts), West Benga] (five gis-
tricts), Sikkim, Assam, Mizoram,
Meghalaya, Tripura, Manipur Naga-
land end Arunachga] Pradesh,

Goitre has also been identified in
the Aurangabad district of Maha-
rashtra ang Shahdol angd Siddhi dis-
tricts of Madhya Pradesh,

The prevalence of poitre in this
belt ranges from 3 per cent to 60 per
cent with ap average prevalence of
30 per cent.

Dr. C Gopalan nutrition expert,
says the failure of the national goitre
control programm,. highlighty how
health programines are implemented
in the country.

Nutrition Foundation of India re-
fers to the unsatisfactory menner in
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which the prevention of nutritional
blindness (vitamin A deficiency) pro-
gramme wag being implemented mnd
says: “Goitre and gimilar health and
nutritionel problems are disease of
the poor and wunderprivileged and,
therefore, apparently looked upon as
‘their’ problems, not ‘ours’.

What is mneedeg is 5 qualitative
change in the epproach t, these pro-
blems. There must bhe a greater
awarenesy 0f the importance and
urgency of these problemg and high
priority must he Eiven to their con-
trol ang prevention.

In the Sixth Plan Rs. 88 lakhs have
been allocated for goitre control.
Fifteen more jodisation plants gifted
by UNICEF are also proposed io be
installeq during 1980—&85.

1, therefore, call upon the Govern-
ment to give serioug attention to this
basic health problem of the poor. A
lot of awareness has to he created at
the grass-root level. A total apathy
of both the Centra] ang State Gov-
ernmentg iz due to unaccountability
and complacency, [ hope that the Go-
vernment wil] come forward with a
comprehensive scheme to tackle this
national health programme.

(v) PrRoOTEsT RALLY BY WORKERS AT
Boar Cruss, New Derfr

SHRI SATYASADHAN CHAKRA-
BORTY (Calcutta South): Sir, lakhs
of workers, employees, peasants, agri-
cultural labourers ang other sections
of the toiling people coming from
different parts of the country have
rallied today in the lawn of the Boat
Club, outside Parlisrment to register
their protest wgainst high priceg of
essential gommodities, anti-labour
policies of the Government and anti-
democratic represzive measures like
Essential Serviceg Maintenance Act,
National Security Act, ote. eng to
press for the following demanda:

1. Sale of all essentia]l commaodi-
tieg auch as foodgrains, edible oil,
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cloth sugar, ete, gt subsidised prices
through a net-work of shopg in
public gistribution system by ensur-
ing adequate and uninterrupted
supply of these commodities,

2. Remunerative price to peasants
and higher wage to agricultural
workers.

3. Stringent measures against
black-narketuers, hoardets, smug-
glers, speculators and officials pro-
tecting them.

4, Repeal of Essentia]l Services
Maintenance Act, National Security
Act ang olher repressive measures.

5. Need-based minimum wages on
the basis of norms laid down by
the 15th Lanour Conference.

6. Ful; neulralisation, of the rise
in cost of living. Removal of ceil-
ing of Rs. 130 per point rise in
price index (1960) base arbitrarily
fixed by the B.P.E.

7. Amendment of payment of
Bonus Acy providing bonug for all
workers without ceiling ang pre-
condition,

8. Ban g¢gn retrenchment and
closures; introduction of unemploy-
ment allowance 10 the unemployed.

9. Withdrawal of all victimisa-
tion measures against workers and
TU activitists.

10, Rectificalion of fraudulent cost
of living indices,

11. Recognition of TU’s strength
through secret ballot.

12. Full guarantee of collective
bargaining and TU rightzs without
any gdiserimination.

The scceptance of all these just and
legitimate jemands o©f the workers
and the toiling massez requires radi-
cal changes of pro-monopaly, anti-
People and anti-democratic policies of
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the Government, Instead of pursuing
the path of all-out confrontstion anll
brutal! repression at the dictatey of
national anq foreign momopolies in-
cluding IMF and Worlg Bank, the
Government should draw appropriate
lesson from this massive uniteg pro-
test and reverse its present policies to
accept the demands put forward
jointly by all the Central Trade
Uniong ang the National Federations
through this massive rally. In case
the Government refuses to respond,
there will be & bigger protest through
all India strike action. The Guvern-
ment will be fully responsible for
this development,

(VI) Need for taking over of
Roorkee Engineering University by
Union Government,
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